SECTI ON XVI |
MATTER FOR : 14.03. 2014
R/ COURT NO.: 01
| TEM NO : 70

N THE SUPREME COURT OF | NDI A
ClVIL APPELLATE JURI SDI CTI ON

ClVIL APPEAL NO 1947 CF 2012
Union of India & Os. .... Appel | ant
VERSUS
Bhagwant Si ngh . ... Respondent
OFFI CE REPORT

The matter above nentioned was |isted before Hon' ble Court on
03rd February, 2012, when the Court inter-alia pass the follow ng

order: -

“Del ay condoned.
| ssue notice.”

It is submtted that sole respondent is served through the
Tri bunal but nobody has entered appearance so far. Oiginal Record of
the matter has been received from the Tribunal and is available for
ref erence.

It is lastly submitted that counsel for the appellant has on
31.01. 2014 filed statenent of case and nobody is appearing for sole
respondent.

The matter above-nentioned is listed before the Ld. Registrar

Court for pre-final hearing with this office report.

DATED THI S THE 12TH DAY OF MARCH, 2014.

ASS| STANT REG STRAR
Copy to : M. B.V. Balrandas, Advocate

ASSI STANT REG STRAR



